
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAN4, NAGALAND, I'4IZORAN4 AND ARUNACHAL PRADESH)

NO. HC. Vfi-17 l2OO4l254slA

From Shrl Saptarshi Garq,

It. Registra r (Vigilance),

Gauhati High Court,

Guwahati.

To, Smti. Nirmali Talukdar,

Principal J udge,

Family Court-III, Kamrup (it4 ),

Guwahati.

Dated Guwahati, the

Station leave permission.

FCK3 I 2 I 14 I Pt I 6t /23 Dated 22.03.2073.

March, 2023

Sub:-

Ref:-

Mada m,

With reference to thc above, I am directed to inform you that you

have been granted station leave permission, with the official vehicle, at own
cost, from the morning of 25.03.2023 till the morning ot 27.O3.2O23, as

prayed tor. Further, the Counsellor (incharge), Family Cou(-III, Kamrup (lvl),

Guwahati, has been directed to rematn in charge of your cout and office in your

absence,

Yours faithfully,

9Ll-
JT. REGISTRAR (VIGILANCE)

Memo NO, HC. vll-17 l2OO4l 25461 A. dated .2q-o3-2o27

Copy to:

The Project Manager, Gauhatr High Court

JT. REGIST

(

4-

{


